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FL.IT. 3263(3).— T AhaHteca Afa=aw, 1951 (1951 FT 43) T &RT 67 F ATEI H,
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TSI, AT FT
e +. 4-4-113/1,
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(4)
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MINISTRY OF LAW AND JUSTICE
(Legislative Department)
NOTIFICATION

New Delhi, the 22nd June, 2026

S.0. 3263(E).— In pursuance of section 67 of the Representation of the People Act, 1951 (43 of 1951), the
following declarations containing the names of the candidates elected to fill the seats in the Council of States of eighteen
members, who retired on 21 June, 2026, on the expiration of their term of office, are published for general information:—

DECLARATION
(1)

Election to the Council of States by the elected members of the Legislative Assembly of the State of
Andhra Pradesh.

“In pursuance of the provisions contained in sub-section (2) of section 53 of the Representation of the People
Act, 1951, read with sub-rule (1) of Rule 11 of the Conduct of Elections Rules, 1961, I declare that-

BHASHYAM RAMA KRISHNA Sponsored by
H.No.4-4-113/1, TELUGU DESAM
Chandramouli Nagar 4/1,

Ring Road,Guntur,

Andhra Pradesh — 522007.

LINGAMANENI RAMESH Sponsored by
D.No.60-2-1, JANASENA PARTY

Lingamaneni Dream Homes,
Gayatri Nagar, Vijayawada (Urban),
Po: Vj Polytechnic, NTR District,
Andhra Pradesh-520008.

VIJAY CHINTAKAYALA Sponsored by
D.No. 14-40/2, Velama Veedhi, TELUGU DESAM
Narsipatnam, Anakapalli,
Andhra Pradesh- 531116.
SANA SATHISH BABU Sponsored by
H.No. 70-3-40/ 1, TELUGU DESAM
Vydya Nagar Road, Ramanayya Peta,
Kakinada (Urban),Kakinada District,
Andhra Pradesh — 533003.

have been duly elected to fill the seats in that House of 4 Members retiring on 21.06.2026 on the expiration of their term
of office.

Amaravati,
Guntur- 522238 Sd-
Date: 11-06-2026. Returning Officer”.

2
Election to the Council of States by the elected members of the Legislative Assembly of the State of Gujarat.

“In pursuance of the provisions contained in sub-section (2) of section 53 of the Representation of the People
Act, 1951, read with sub rule (1) of rule 11 of the Conduct of Elections Rules, 1961, I declare that :-

(1) Jitendra Meghjibhai Kanzariya Sponsored by Bharatiya Janata
Balnath Vadi, Nr. Bhanvad Patiya, Party
Ramnagar, At. Khambbhaliya,
Dist. Devbhumi Dwarka.
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(2) Mansingh Meraman Parmar Sponsored by Bharatiya Janata
“Samarpan”, Nr. Ram Mandir, Party
At. Po. Kajli, Ta.Veraval,
Dist. Gir Somnath-362268.

(3) Rajesh Parmanand Shukla Sponsored by Bharatiya Janata
655, Panchsheel Park Society, Party
Nr. Vastu Nirman Society,
Sector-21, Gandhinagar.

(4) Rathwa Mukeshbhai Jamsingbhai Sponsored by Bharatiya Janata
Nishal Faliya, At. Raysingpura, Party
Ta. Kavant, Dist. Chhota Udepur.

have been duly elected to fill the seats in that House of Four Members retiring on 21-06-2026 on the expiration
of their term of office.

Place : Gandhinagar. Sd-
Date : 11/06/2026. Returning Officer”.

3)
Election to the Council of States by the elected members of the Legislative Assembly of the State of Jharkhand.

“In pursuance of the provisions contained in section 66 of the Representation of the People Act, 1951, read
with clause(a) of sub rule(1) of rule 84 of the Conduct of Elections Rules, 1961, I declare that:

1- (Name) Sri Baidyanath Ram

(Address) AT- Latehar, P.O+P.S+Dist-Latehar, Jharkhand, Pin-829206
Sponsored by Jharkhand Mukti Morcha (Name of the recognized/registered political party)

2-  (Name) Sri Nathwani Parimal

(Address)  Near-Police Line, Government Quarters, Besides-Government Circuit
House, Jodhpur Gate, Khambhaliya, Dist-Devbhumi Dwarka-361305

Sponsored by Independent (Name of the recognized/registered political party) have been duly elected to fill the
two seat(s) in that house of Council of States member(s) retiring on 21.06.2026 (Date, Month and Year) on the
Expiration of their term of office.

Place : Tribunal Room
Jharkhand Legislative Assembly, Ranchi
Date : 18% June, 2026 Sd-

Returning Officer”.
“4)

Election to the Council of States by the elected members of the Legislative Assembly of the State of Madhya
Pradesh.

“In pursuance of the provisions contained in sub-section (2) of Section 53 of the Representation of the People
Act, 1951, read with sub-rule (1) of Rule 11 of the Conduct of Elections Rules, 1961, I declare that :—

1. Shri Tarun Chugh Name
House No. 44, Katramotiram, Amritsar, Punjab Address
Sponsored by Bharatiya Janata Party
(name of the recognized/registered political party),

2. Shri Mahesh Kewat Name
House No0.99, Ward No. 5, Orchha, District Niwadi (M.P.) Address
Sponsored by Bharatiya Janata Party
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(name of the recognized/registered political party),

3. Shri Rajneesh Kumar Agrawal Name
E-114/20, Shivaji Nagar, Bhopal (M.P.) Address
Sponsored by Bharatiya Janata Party
(name of the recognized/registered political party),

have been duly elected to fill the seats in that House of three members retiring on the 21 June, 2026 on the expiration
of their term of office.

Date : the 11™ June,2026
Place : Madhya Pradesh Vidhan Sabha Sd-
Bhawan, Bhopal, Returning Officer”.

®)
Election to the Council of States by the elected members of the Legislative Assembly of the State of Manipur.

“In pursuance of the provisions contained in sub-section (2) of section 53 of the Representation of the People
Act, 1951, read with sub-rule of Rule 11 of the Conduct of Elections Rules, 1961,
I declare that —
Smt. Adhikarimayum Sharda Devi @ Maimom Sharda Devi of
Brahmapur New Thongbuthong Adhikari Leirak
P.O. Porompat
District-Imphal East
Manipur-795005
sponsored by Bharatiya Janata Party

has been duly elected to fill the seat in that House of one member retiring on 21% June, 2026 on the expiration of his
term of office.

Imphal Sd-
The 11" June, 2026 Returning Officer”.

(6)
Election to the Council of States by the elected members of the Legislative Assembly of the State of Meghalaya.

“In pursuance of the provisions contained in sub-section (2) of section 53 of the Representation of the People
Act, 1951, read with sub-rule (1) of rule 11 of the Conduct of Election Rules, 1961 Shri James Pangsang Kongkal
Sangma Sponsored by the National People’s Party (NPP) has been duly elected to fill the seat in that House 1 (one)
Member retiring on 215 June, 2026 on the expiration of his term of office.

Place Shillong: Sd-
Dated the 11" June, 2026 Returning Officer”.

(7
Election to the Council of States by the elected members of the Legislative Assembly of the State of Rajasthan.

“In pursuance of the provisions contained in sub-section (2) of section 53 of the Representation of the
People Act, 1951, read with sub-rule (1) of rule 11 of the Conduct of Elections Rules, 1961, I declare that —

1. Dr. Alka Singh Sponsored by Bharatiya Janata Party
House No. 28, Friends Colony
Behind Vidhansabha, Lalkothi,
Jaipur

2. Shri Neeraj Dangi Sponsored by Indian National Congress
F-263, Shyam Nagar Extension,
Jaipur, Rajasthan
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3. Dr. Satish Poonia Sponsored by Bharatiya Janata Party
772, Janpath, Rani Sati Nagar,
Ajmer Road, Jaipur, Rajasthan

have been duly elected to fill the seats in that House of three members retiring on 21% June, 2026 on the
expiration of their term of office.

Place :- Rajasthan Legislative Assembly Secretariat,
Jaipur - 302 005 Sd-
Date :- 11" June, 2026. Returning Officer”.

[F. No. H-11024/4/2026-Leg.I1]
AKALI V. KONGHAY, Addl. Secy.

ST
e faeelt, 22 S, 2026

FT.8M. 3264(3).— =% grafataea sfafaaw, 1951 (1951 1 43) ¥ 4T 12 F qefiq S
ATERAAT T F1.39T. 2754(3), A 1 5, 2026 F T |, SA(eT T3, [oEId, AEE, TeT T4,
AR, HATAT ST TSI AT ol (g aaret & Fatf=~a gaeai gy [ait=d a7 a9 F ong
I o TITHI &I, ST B g TGEIT il TEATe o STad 9% 21 S, 2026 FT HaTHeg giv 9 =k g1 10
&, Y % YA & forw, Aat=e #m

Aqq:. AT, Al T rered ATAHTH, 1951 (1951 FT 43) i 9T 71 F FTE0 H, SATer 197, IO,
ARG, LT T, AR, HATAT AT TSTEATH TT5A1 %0l [AeT T8 o Hartad gaedi g, [art=d =
T GEET o ATH, FEHTET0 6 AT 6 (g sttegf~a 60 sd g -

T 4. & HT I T
1. ot |Teore T oo e e
2. ot FoRTHaT T AT T2
3. IR EEDEELEDICI] ATy TI9T
4. T AT TATeT T AT T
5. AT STidvg TEASTATE AT T
6. AT AT HIHT A USR]
7. AT TSTeT TTATHR LT ST
8. AT TTZAT THAATS THTETATE USR]
9. ft STy T AET
10. #ff ForaT=tT oy ARG
11. ofT T=T =T T TR
12. AT 7ger Fae HET TR9T
13. T TSI TH AT HET T




10 THE GAZETTE OF INDIA : EXTRAORDINARY [PART TI—SEC. 3(ii)]
14. AT SAfERTOATIH aaT 3 @ #H wforge
STTEaT <&t
15, T ST IR FHiNTohet TTAT FeTe T
16. 1. sereT foig TSTE T
17. #ff Fieer =i TISTEAT
18. ot g T

[T, . T=-11024/4/2026-f302]
FFTAT Y. I, (T F=F

NOTIFICATION
New Delhi, the 22nd June, 2026

S.0. 3264(E).— Whereas elections have been held, in pursuance of notification number S.0O. 2754 (E),
dated 1% June, 2026 issued under section 12 of the Representation of the People Act, 1951 (43 of 1951), for the purpose
of filling the seats of eighteen members of the Council of States elected by the elected members of the Legislative
Assemblies of the States of Andhra Pradesh, Gujarat, Jharkhand, Madhya Pradesh, Manipur, Meghalaya and Rajasthan
which fell vacant on the retirement of eighteen members on the expiration of their term of office on 21% June, 2026;

Now, therefore, in pursuance of section 71 of the Representation of the People Act, 1951 (43 of 1951), the
name of the members elected by the elected members of the Legislative Assembly of the States of Andhra Pradesh,
Gujarat, Jharkhand, Madhya Pradesh, Manipur, Meghalaya and Rajasthan are hereby notified for general information:

Sl Name of the Member State
No.
1. Shri Bhashyam Rama Krishna Andhra Pradesh
2. Shri Lingamaneni Ramesh Andhra Pradesh
3. Shri Vijay Chintakayala Andhra Pradesh
4. Shri Sana Sathish Babu Andhra Pradesh
5. Shri Jitendra Meghjibhai Kanzariya Gujarat
6. Shri Mansingh Meraman Parmar Gujarat
7. Shri Rajesh Parmanand Shukla Gujarat
8. Shri Rathwa Mukeshbhai Jamsingbhai Gujarat
9. Sri Baidyanath Ram Jharkhand
10. Sri Nathwani Parimal Jharkhand
11. Shri Tarun Chugh Madhya Pradesh
12. Shri Mahesh Kewat Madhya Pradesh
13. Shri Rajneesh Kumar Agrawal Madhya Pradesh
14. Smt. Adhikarimayum Sharda Devi @ Maimom Manipur
Sharda Devi
15. Shri James Pangsang Kongkal Sangma Meghalaya
16. Dr. Alka Singh Rajasthan
17. Shri Neeraj Dangi Rajasthan
18. Dr. Satish Poonia Rajasthan

[F. No. H-11024/4/2026-Leg.11]
AKALI V. KONGHAY, Addl. Secy.
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